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Hon ble Smt. Shanta Shastiry, Member\ﬁj,

1. ¥ijendsr Kumar

/0 Bhri Gulab Chand MLuhru
RAO M. No_1@9/2, Railway Dolony
Thomson Roacd
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2. Zmt. Kamlesh Humari
D/o late Shr
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By Shri Surinder Singh,Advocate ~ not present)
Shri V.P.3 . Tyvagl,proxy is present)

SRS LR

1. The Union of India, through
The Gerneral Manager(P)
MNorthern Rallway Headouarters
Baroda Houss, New Delhi~11a6aa0 .
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L The F_A. & D_48.0.
Northern Railway Headouarters
Raroda House
Nenw D1 hi~110e@7 - Respondents

By Shrl PoL . Mimroth,Acdvocate ~ not present)
' > . r b4
Bhri Ajesh Luthra proxy is present)
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The only  question that has  arisen  for

. N
consideration -in this case. is  wether r the
B [

applicants are entitled for promotion to the post

applicants are working as Head Clerks in the

ffice of the Gernsral Marager

O
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ne ~ Shri Jethanand who was admittedly senior to

the applicant was promoted to the said post  of




foiae( Superintendsnt Grade-T1T by orcler  dated

19.7 1999 bt he  refused the preomotion. The

~

>

grievance of  the applicants ia‘ therefore | that
they heing the next in rank, are prtitled For

promotion  to  the post of OFfice Suyme i1 mbendert

thers was en@ post wacant of OFfioes Superintendsnt

mas el

Gracde-1T  and for said pm&trwritten tes
N

orn 11.11.1998 in which Shri Jetha Nand  had
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appeared  and he was declared qualified for  wiw

wvooe  test. Subaecuently,  Shri Jetharand  was

amparml led, After placing of Shri Jethanand on

]

%

the panel of Office Superintendent Grade-I1, he

refused promotion  Initially, In terms of
P_.3.No. 6211 promotion  ocannot bs refused  after

passlng selaction and empanelm@ntr Shri

had  requested forr promotion for  the

‘withdrawing his request of refusal  to

> wEs oonsidered

%]

be promoted.  Accordingly his cas

by the competent avthority and he was promoted by

an order dated 12111999,

3. I wiew of fthe abowve averments it is

lear that as thers was only orne post wvaoant
and  the sams has been filled by o duly  sslected

person namaly . Shri Jethanand and there ar2 no

posts wacart For promotion Lo the aforesald post




the plea of the applicarts for promotion  cannot

and  is
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ountenanced . The 048 therefore fa

1y dismissed. No ocosts .
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(Mrs . Shanta Shastry)
Memtaer (4)

clie

/'J




